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We have yet to wait to know the 
exact assistance and aid or loan that 
we might get, but, during the course 
o f the next few  months, it might be 
possible to consider the suggestion 
made by the hon. Member.

Shri S. C. Samanta: May I  know 
whether it is a fact that when Gov­
ernment could not supply specific 
allotments demanded by the States 
they supply an excess o f other cate­
gories and, if so, whether those items 
-of other categories go to the market 
«n d  the small-scale industries have 
to pay a higher price?

Shri Lai Bahadur Shastri: I want to 
inform the hon. Member that we do 
not want to supply unwanted steel 
to the State Governments or to the 
industry. But as there has been an 
acute shortage o f supply of steel, we 
have sometimes to supply them steeJ 
which was not in accordance with 
their needs or requirements. For 
example, the Russian steel which had 
come to this country had to be sup­
plied to various State Governments. 
It has to be fabricated according to 
the needs of the industry concerned. 
So, the State Governments or the in­
dustries have to make a special effort 
or even have to undergo some diffi­
culty in order to meet their needs in 
.the present difficult circumstances.
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An Hon. Member: It may be read
in English also.

Mr. Speaker: Yes.

Shri Abid All: The Board has so far 
heard the parties at Bombay, Kanpur, 
Delhi, Ahmedabad and Calcutta. It 
has still to visit a number of textile 
centres in India.
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Shri Tangamani: This Textile Wage 
Board under Shri Jheejibhoy was 
appointed more than two years ago. 
May we know at least now whether 
this report w ill be before us at the 
end of this year at least?

Shri Abid A ll: This Board was not
appointed two years back. It was
appointed on 30th March, 1957. I have 
just replied to the previous question 
that it is difficult, at this stage, to 
give any indication of the time by 
which we w ill receive the report, 
because too much work has to be done. 
In this Board both workers’ and em­
ployers’ representatives have been 
appointed. So they have to hurry up.
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Shri Dasappa: In view of fact that 
the Government have appointed three 
Wage Boards already—apart from one 
for textiles, they have appointed Wage 
Boards for sugar as well as for the 
cement industry— and in view of the 
fact that many things are common 
like the rise in the cost of living index 
and so on, may I know what arrange­
ments are made for integrating the 
work so far as the ascertainment of 
these facts is concerned?

Shri Abid Ali: A  suggestion was
made that the Chairman of these three 
Boards may meet and again a sugges­
tion was also made that all the mem­
bers of the Wage Boards may meet 
together, and this was forwarded to 
the respective Wage Boards.
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Mr. Speaker: I  cannot allow the
hon. Member to go on talking like 
this.
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Shri Tanyamani: May I  know whe­
ther, in view of this delay of 18 
months, the Government will give 
directions to the Wage Boards that 
they w ill come out with an interim 
award before the end of this year?

Shri Abid Ali: It is for the workers’
representatives to make this sugges­
tion there, and we will forward this 
suggestion also to the Wage Board.

Shrimati Sucheta Kripalanl: Just
now the hon. Minister said that the 
members of the Wage Board are deli­
berately slowing up the progress of 
the work for certain reasons. May I 
know whether the Government also 
agree with those reasons or whether 
the Government are willing to take 
some steps to see that the work of 
the Wage Board is expedited?

Shri Abid All: That was not my
intention.




